CENTRAL ADMINISTRATIVE TRIBUNAL
- PRINCIPAL BENCH, NEw DELHI,

0.A.N0.1641/1994

New Delhi, This the 6th Day dof September 1994

Hon'ble Shri C J Roy, Member(3J)

Hon'ble Shri P,T.Thiruvengadam, Member (A}
M‘Q{kn\

Shri Ramesh Kumar @ Shri R K Miglani

Aged 46 years Emplcyed as a Lectursr(Meths)

D.I.E.T(District Institute of Education & Trg)

R/D Wz-A15, Street No.13, Main Road

Krishna Park, Tilag Nagar

New Delhi - 110018,

eoopplicant

By Shri M L Chawla, Adveccate with
Shri S L Lakanpal, Advocate

Voot
EASE AR RS

1e -~ The Chairman, : ,
Union Public Service Commission{(U P § C)
Dholpur House, Shahjehan Road,

New Qgelhi - 110011,

2, The Chairman
District Institute of Education & Training
(D~-I.2.T) Through the Chief Secretary
Delhi Administration - Govt of National
Capital Territery of Helhi
0Uld Rajendera Nagar,
New Delhi - 110060.

s o sRESpONdEnts
By Shrimati Raj Kumari Chopra, Advocats :

L 0 R D E R(Oral)

Honfble Shri C.J. Roy, Member(3)

1. Heard. This is a cese where the apglibant is an
aspirant to the post of Principal in pursuance of an
advertisement No.12 dated 2.7.93 by the UPSC who is .
the respondent in this case.- In the said advertisement
we see in item No.14 qualifications are fixed fop

the post of Principals and we also see that thers are
46 posts, 26 male and 20 female, The applicant
alleges that he is qualified for the post of principal

and claims that he has applied for the post within time,

L3 nzj'“ .
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